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e i ua 'ons 
ill 

i 
i r ions nd 
i d pend ntt • 

. In r of 0 he cas s 0 cov· 
red b para 2 abov t th Ass sin f ic r 
ill in 0 account 11 the reI vant ac or 

and commun'ca e his decision 0 the 
sse in the for of a speaking order. 

ile e rClsing discretion und r this provi· 
sion. the financial cap city of th assessee 
to pay the demand will not b releva . 

5. The Chief Commissioners and Dirac· 
ers G neralof Income-tax may pie se bring 

s uideline to the notice of all officers in 
their regions. The guidelines will apply, 
mu a is mulandi • to the demand created 
under other Direct Tax Laws also. 

Sd/· 
(V.K. MANGOTRA) 

Secretary. Central Board of Direct 
Taxes 

Seizure of Contrab8~d Goods on 'ndo-
epa' Bord r 

3549. S RI ABDUL HAMID: Will the 
. is er of Ft A CE be pleased to sta e: 

(a) heval eofcontrabandgoodsselz d 
a driv a ong he 700 . Indo- epal 
de by t Cus oms Con etora in arch, 

9 9;a d 

) the num r of persons arrested ith 
de ails? 

THE INISTER OF STATE IN THE 
DEPART T OF A VENUE lN TH 

I I TRY OF FI CE (SHRI A.K. 
PA JA): (a nd (). urin th p riod from 
12th arch. 1989 0 1 th ~ ren. 1989. 
s cia I an i-smuggling driv w s undertaken 
by th Indo- pal ord r Custom (Pr ven .. 
tiv ) Col etorat hich r suited in the j. 
zur of con r band goods valued at As. 
84.861 hs in 193c s . Four p rsons w re 

rrest d. 

Addftlon I Sup rf t Tr In 
Ih i .. Ca I tt 

tw . n 

3550. KUMAR' AMATA BANERJEE: • 
Willt e inisterof RAILWAYS b pi as dto 
st e: 

(a) whether Government propose to 
introduce more superf ast trains from Delhi to 
Calcutta keeping in view the heavy rush: and 

(b) if • the time by which it is likely to 
be done? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, Sir. 

~ Does not arise. 

Haldia Petro-Chemical Proj ct 

35 . UMARI MAMAT A BANERJEE: 
Will the Minister of FINANCE be pleased to 
state the latest development in clearing the 
Haldia Petrochemicals Project in West 
Bengal? 

THE MINISTER OF STATE IN THE 
DEPART E T OF ECONOMIC AFFAIRS 
, THE w11 ISTRY OF FI A CE SHRI 
EDUARDO FAl I Or Tn subject was 
diSCUS ed 'i h I 4 Was 

enga tn Jun . gamst thl bac · 
grou d, certain as cts relating to the proj· 
eel have to be 1u her looked ;n o. 




